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NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELIII

C.P NO. 24ND)2011
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon'ble President

SIL S, K. MOHAPATRA
Hon'ble Member (1)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 13.07.2016

NAME OF THE COMPANY: Mr. S.N Gupta & Anr.
V.s
M/s. D.R Foods Ltd, & Ors,

SECTION OF THE COMPANIES ACT: 397/398 of the Companies Act 1956 and 241/242 of the
Companies Act 2013,

5.NO. NAME DESIGNATION REPRESENTATION SIGNATURE
‘AT\HT 5&1 A DV, fE"H'rlqu:RS. “’Oj)
) LY y
TP Gar1n B*Mulr @%}M,E«.L! _pa
R - -g i QA L—

Mo kasonn braae ADV

ORDER
List on 22.08.2016 at 10.30 am.
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Dated: 13/07/2016

(Vidya)



